
OFFICE OF T1-IE PRINCIPAL DISTRICT & SESSIONS JUDGE
S_()I/TII DISTRICT. S/IKE'I' COURT C0,!)/IPLEX, NEWDELH1

ORDER

The posting & transfer of following officials are hereby made with inznzezliare effect:
T”

S. Va Name of l/ze Officials From

|_ /\//.\". Li/_r G/m-e Ybp/m. ./A Keacler cum Ahlmad in the court of
(li'('.' -'/3()554()4) Sh. Saurabh Goyal, MM (NI Act),

Digital Court-01, South, Saket Courts,
New Delhi

2, Sh. S:/re/1de/‘Si/1g/1 /Vugi. JA in the General Branch, South,
.//I Saket Courts, New Delhi
(EC: 59862496)

JA in the Care Taking Branch, South,
Saket Courts, New Delhi

Reader cum Ahlmad in the court of Sh.
Saurabh Goyal, MM (NI Act), Digital
Court-01, South, Saket Courts, New
Delhi

3, S/1. Vi/ms/(1n1mr..//I Ahhnad in the court ol'Ms. Marilyn
(EC: 4462/ 712) Joanna Khakha, MM-07, NI Act,

South, Saket Courts, New Delhi.

Asstt. Ahhnad in the cotut of Ms.
Marilyn Joanna Khakha, MM-07, NI
Act, South, Saket Courts, New Delhi.

4, S/1. Dha/'/nender Kun1ur JJA in the court of Sh. Abhitesh Ahhnad in the court of Ms. Marilyn
Sim/-ma, JJA Kumar, MM (NI Act), Digital Court- Joanna Iihakha, MM-07, NI Act, South,
(EC: 4901/.263) C 04. South, Saket Courts, New Delhi. Saket Cotu'ts, New Delhi.

|__.
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\ / 6, Ms. Neelzm1 Ti/'/rey. J/l

5, S/1. Sary'aylcu111ur. JJA Asstt. Ahlmad in the court of Ms. JJA in the court of Sh. Abhitesh Kurnar,
(EC: 50541970) Marilyn Joanna Khakha, MM-07, NI MM (NI Act), Digital Court-04, South,

Act, South, Saket Cour'Es, New Delhi. Saket Courts, New Delhi.

JA in the Care Taking Branch, South,
Saltet Courts. New Delhi.

JA in the Copying Agency, South, Saket
(EC: 36328322) Court. New Delhi.

_ S/I Duepulr S/ltII‘Hl(l, .l.»t
(EC: 56/134725)

JA in the Copying Agency. South, iJA in the Judges’ Library, Sotttlt, Saltet
Saltet Court, New Delhi. Court, New Delhi. » ' ‘ ‘ ‘" ‘ ’

(exclusive/_t{f0/' Bar reference library)
9 .8‘/1. /I-»Iu/<u.vh Rumll. J./.-I Asstt. Alilmad in the court of Ms. .IJA in the Care Taking Branch, South,

(EC: 33750349) Ncha Priya, ACJ/ARC, South, Saket Saket Courts, New Delhi.
Courts, New Delhi

9, Sh. /l/Ic//1e11der I<umm-D/1a/ JJA in the Care Taking Branch, South, Asstt. Ahlmad in the court of Ms. Neha
Bisoi. J./A Saket Courts, New Delhi. Priya, ACJ/ARC, South, Saket Courts,
(EC: 54655 759) ' New Delhi

10. S/1. Szmlv/1 Kmnur S/-iurma. JJA in the Judges’ Library, South, JJA in the General Branch, South, Saket
JJA Saket Court, New Delhi. Courts, New Delhi.
(EC; 73289/62)

I l, S/1. Rakes/1 S/mrmu, J./A Asstt. Ahltnacl in the court of Sh. Sunil Asstt. Ahlmacl in the court of Sh. Kawal
(EC: 81/455085) Gupta, ASJ~06, South, Saket Courts, Singh, MM-03, NI Act, South, Saket

New Delhi. Courts, New Delhi.
(till the [01'm'/1g 01)-egylar Asstt.
A/11mad).

12, S/1. Nare/1c/eI'K1/maI'.J/A Asstt. Ahlmad in the court of Sh. JJA in the Accounts Branch, South
(EC: I5 93 739/ ) Rakesh Kumar Singh, ASJ-O5, South, Saket Courts, New Delhi.

Saket Courts, New Delhi "
13, Sh. /lmir K;//mrr. J.//l Additional Asstt. Ahltnad in the court Asstt. Ahlmad in the court of Sh. Sunil

/'E(.".- 8798</025) ol‘Ms. Viinda Kutnari, ASJ-02, South, Gupta, ASJ-O6, South. Saket Courts,
I Saket Courts, New Delhi. New Delhi.

[4, Mr. .-trclrzmu Sui/11‘. JA JA in the Record Room (Criminal), JA in the R&I Branch, South, Saket
(EC: 1/9895520) South, Saket Courts, New Delhi. Courts, New Delhi.

(till fie ioilling 01 [egg/lar Dealing
As.s'istQm‘)

15, Ms. Meenu Me/mdirulru. JA in the Oflice Pool, Administration Reader in the court of Sh. Gaurav Gupta,
./A Branch, South, Saket Courts, New Spl. Judge, NDPS, South, Saket Courts,
(EC: 12305) Delhi New Delhi.
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16. S/1. Man0j.Kz1mar Sharma, Reader in the court of Sh. Gaurav Reader in the court oi" Undersigned.
SJ/1 Gupta, Spl. Judge, NDPS, South,
(EC: 72452661) Saket Courts, New Delhi.

I7. S/1. Kuldeep_Si11g/1 Rawat, Reader in the court ol’Untlersigned. JA in the Oflice of Undersigned.
JA
(EC: 273 74711)
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Copy forwarded for inl'o1'n1atim1~a1@§t2€ 'K6h:-

l

t/74
8.

Sh. Narender Kumar (EC:l0894) temporarily posted as Reader in the Court of Sh. Aviral Shukla, MM-O5, South
District, shall continue to work as regular Reader in the said court.
Official at S. no. I0 ofthis immediate order is hereby directed to assist the Branch In-charge, Security Cell, in addition
to his present assignments.
Non-compliance of transfer order or immediately proceeding on leave shall be viewed seriously.

. U t . _ LQ_k;\J\A_,U.

,, _ I , ~ Si“__|, l-,~_. _, (5) -Wt ( 1alinderI(aur)
i ' C “" I if Principal District & Sessions Judge (South)

_,' 1 25’ 7'1 '1? Saket Courts, New Delhi
. v; ‘ Tl 3
.,\

</£‘ r\\ V I‘ Dated, New Delhi the g 9,10 Ll 2 02",

‘.._______...l')L
The Ld. Principal District & Sessions Judge (HQs), Tis I-Iazari, Delhi.
The Officer-In-Charge(s) concerned.
The Officer-In-Charge, Computer Branch, South District.
Personal Secretary to Ld. Principal District & Sessions Judge, South District.
The Drawing and Disbursing Officer, South District.
The AOJ (Administration), HQs, Tis I-Iazari, Delhi.
Website Committee, I-lQs, Tis I-lazari, Delhi.
The PRO, South District.

_ , __, mgii Dealing Ofiiciall LAYERS Seat, Tis Hazari Courts, Delhi.
l0
ll.
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Dealing Official, R&l Branch, South District for uploading on LAYERS.
Officials concerned.
Guard Fi le.
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~ (sn"§it%”l§%”i3§iiY1i4i
Principal District & Sessions Judge (South)

Saket Courts, New Delhi


